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this period have helped the area '0 

West Beogal in mitigating the flood 
damages by withholding water behind 
the 'Clam. 

(c) The four storage re ervoir of 
the Damodar Valley Corporation afford 
reasonable protection to the areas in 
West B ngal to the maximum extent 
possible. Besides , she moderation of 
the floQd by the reservoir of the 
Damodar Valley Corporation. restric-
tions on the encroachment of the flood 
. plains and also ckliM t a tue 
drainage conge tion require con id ra-
tioo by the Government of We t ,Beng I. 

Facilities for Production of Cereals 

1 S. SHRI O . BHOOPATHY : 
Will the Minister of AGRTCULTURE 
be p')e~sed to state : 

(a) hether Central Government are 
affording any facili ty/ facilitie for 
increasing the production of cereals in 
the country. in the shape of ubsidy. 
irrigation faciljties and cultivation on 
cientific ba is; and 

(b) if so, the detail thereof? 

THE MINI TER OF STATE IN THE 
I ISTRY OF GRICULTURB ( HRI 

YOGENDRA MAKWANA): (a) Ye, 
Sir. 

b) or increasing prouction of 
cereals i the country 1 Government i 
giving various facilities to the farm TS 

under different Central ector a nd 
Central1y Spon of "d S heme . . 

( ) A lar number of minikit of 
ri e, W at and coar e cer a] 
are distributed fre of co t to 
the farmers. 

Subsidy of Rs. t 
i iven for a JSHI 

,nity u , efi I and 
edlin, 81l)01l t 

not baving 
:r~ oorces. 

ion 

(3) Wi th a vi w to populari ing im-
proved method of cultivation of 
maize in trih J r a. farmer 
are giv n ssi tance of R . 815 I ~ 
per hectare for takin maize 
demonstrations. 

(4) A larg number of ext~n ion 
officer from various State re 
trained every year in improy d 
production t chnology of cereal 
who in turn train the 1 caJ 
farmers . 

(5) Under th", C~ntraJJy Spon ored 
Scheme of Pe t Control ub idy 
is given to the farmer f r J ipS 
pe ticide applic don again t 
in ect-pe ts, di ea e od 
weed. 

(6) Sub idy is provid d under 
HCen lraJly Sponsored cherne of 
SmalJ nd Marginal rmer for 
iocrea ing agricultural produc-
tion" for minor if i ti n 
scheme a per IRDP pattern. 
Sub idy n minor It lion 
work vari from 25 per cent to 
50 per cent. 

For a isting sma ll and mar inal and 
other famler, for encouraging tbe u e 
of non-conventional ource of energy 
through liftiog device, ub idy varying 
from 20 to 75 per cent i provided . 

1 96. JI 
Will the MiDi t r of 
HOUSI G be plea ed to tate: 

(a) wh ther Govern 
ariou Iy cop id ring a propo 

Ii h land J a e y tern in 
m ke th nti re Jand in 
Territory .of D elhi fr 
systt'm; 

,(b) if 0, . W 
p p 

elJti r. 
UniQn 

e 




